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ORDER

Per Pavan Kumar Gadale, JM:

This is an appeal filed by the assessee against the order of CIT(A),
Jamshedpur, dated 24.04.2017 for the assessment year 2013-14.
2. None appeared on behalf of the assessee when the matter was
called for hearing, neither any adjournment application has been field by
the assessee. Therefore, the Bench decided to dispose off the appeal after
considering the material available on record and the submissions of Id. DR.
3. At the outset, on perusal of the order of CIT(A), we find that before

the CIT(A) the assessee has challenged the order passed by the AO



ITANo0.111/Ran/2017

u/s.144/147 of the Act, dated 23.12.2016 and the CIT(A) has passed ex-
parte order as none appeared on behalf of the assessee. Considering the
facts of the case and in the interest of substantial justice, we provide one
more opportunity to the assessee to represent its case before the CIT(A),
who shall verify and examine the claim of the assessee and pass order
after providing adequate opportunity to the assessee and the assessee
shall positively cooperate in submitting the information before the CIT(A).
Thus, we allow the appeal of the assessee for statistical purposes.

4, In the result, appeal of the assessee is allowed for statistical
purposes.

Order pronounced in the open court on 30/05 /2018

Sd/- Sd/-
(N.S.SAINI) (PAVAN KUMAR GADALE)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Ranchi, Dated 30/05/2018
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